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TH 8 MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND 
TRANSPORT (S H R I RAJ B A H A D U R ):
(a) to (c) . The information required is 
being collected and will be laid on the 
Table of the Sabha, when received.

Shortage of Light Houses

1971. SHRT SUBODH HANSDA : Will 
the Minister of SHIPPING AND TRANS­
PORT be pleased to state :

(a) whether there is st»ll shortage of 
Ught*!houses for Indian shipping; and

(b) if so, how does Government plan to 
remove this shortage?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS* AND SHIPPING AND 
TRANSPORT ( SHRI RAJ BAHADUR ) :
(a)and  (b) .There is no shortage of light­
houses along the coast of India. However, 
proposals have been drawn up and are under 
execution to provide further facilities for 

better navigation around the coast, including 
entry into ports.

Difficulties Experienced by the People on
account of restrictions'imposed on credit 

facilities in Nationlised Banks

1972. SHRI S. C . SAMANTA : W^l 
the Minister of FINANCE be pleased to 
state :

Va) to what extent and in what manner 
the credit facilities in thc Nationalised Banks 
which existed before 1966, have been 
modified and restricted;

(fa) the reasons for such modifications 
imd restrictions ; and

(c) what difficulties have appeared 
before the busiretsmen industrialists and 
other people on amount of these modifica­
tions and restrictions?

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : (a) to (c).
I t is presumed the Hon.’bie Member is 
desirous o f information regarding modifica­
tion in credit policy since nationalisation. 
Oae of the objectives of nationalisation was 
to diversify credit especially to  hi there to

neglected sectors tike agriculture, MftftU scale 
industry, small business, ^transport, retail 
trade etc. In pursuance of this objective, 
nationalised banks have stepped up their due 
lending to the sectors which' Jtave not s been 
receiving their due share*of' bank credit and 
are taking greater o f cognisance o f  viability 
and social utility of projects rather than of 
crcdit-worthiness of borrowers in the tradi­
tional sense. Simultaneously cate is taken 
to ensure that the flow of ba»lr credit is so- 
regulated as to ensure that hoarding for 
speculative purposes is continually checked 
and genuine requirements for productive pur­
poses are met. A11 large loans are subject to 
elose scrutiny both by the boards of thc 
nationalised banks and the Reserve bank. 
As the credit given now is oriented towards 
needs of production, no difficulties have been 
noticed in the way of those who require 
credit for productive purposes.
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Way* and means to  eat down A teM aM faar 
cost In Indian AMiac*.
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